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T Central Administrative Tribunal
o ‘ Lucknow '

0.AsNo, 521 of 1991 (L)

VeRoeShukla Vs | Union Of Indi'a

27.,12.91.

Hone Mr., D°Kﬂ Agrawal 'JQMO~

Shri Subhash Goswami forgppliCant.
Shri K( Cha:cg'rvedi Addl. Standing Counsel
for opposite Partdes,

Heard the learned counsel &€ parti‘:eso
Shri Chaturvedi infong}}that the applicant has filed

an O.A. avarincipal Bench, Delhi, The copy o?féaid
O.A. is not avadfable therefor, /’

Put up on 6.1,92,

L\ ,

J.M. .
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